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NOTIFICATION

The 20th February,2023

No. LGL.259/2022I56.- The fotlowing Act of the Assam l*gislative Assembly which

received the assent ofthe Honble Governor ofAssam on l5th February, 2023 is hercby published

for general information.

ASSAM ACT NO. X)ilVOF2023

(Received the assent of the Governor on 15th February' 2023)

TIIE ASSAM LOCAL AUTEORITIES GRANTS

(CHARGED) (REPEALIN G') AC"T, 2022
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AN
ACT

to rcpeal the Assam Local Authorities Cran6 (Charyed) Acl, 1959

Whereas it is expedient !o repeal the Assam Local Authorities
Granr (Charged) Act, 1959;

It is hereby enacted in thc Seventy-third Year of the Republic
of India as follows:-

(1) This Act may bc calld thc Assan LocEl Authorities Grans
(Chagcd) (Repealing) Act, 2@2.

(2) It extcnds to the whole of the State of Assam.

(3) It shall come into force at once.

2. (1) The Assam Local Authorities Gants (Charyed) Act, 1959 is hereby

repealed.

(2) Notwithstanding such repeal under scction 2, the validity or effect or
coDseguence of anything already doue or suffered or any right, title,
obligption or liability alrcady acquircd, accrued or incuned or any

remedy or procefding in respect of any such right. tille. obligation or
Iiability or pcDalty, clsim or &mmd ctc. already enforced under the

Act so rcpealed, shall be deemed to have been validly done or taken or
passed rmder thc oorreqponding prcvisions of the Act, so rpcaled.
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GEETANJALI DAS SAIKIA,
Secretary to the Govemment ofAssam,

Legislative Departrnent, Dispur, Guwahati-6
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